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CHK ALI NGASWAMI IDOL THR R. N. PI1 L L AI Appel I ant (s)
VERSUS
GMANA PRAGASAM(DEA D BY LR S . Respondent ( s)

(Wth office report )

Date: 2 0/ 02/ 2 0 0 8 This Appeal was called on for hearing today.

CORA M :
HONBLEM JUSTI CETARUINCHAT TERJ EE
HONBLEM JUSTI CEHARJI TSINGHBEDI

For Appellant(s) Dr. A Fr ancis Julian, Sr. Adv.

M. Sumit Ku ma r , Adv.
For Ms. T.T. K. Deepak & Co., Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER
Heard | earned Seni or Counsel for the appellant.
Hear i ng concl uded.
Judgment reserved.

(A.D. Shar m a) (Phool an Wati Arora)
Court Master Court Master



